
RADESH)
(HIGH COURT OF ASSAM, NA

From

To,

Sub:-

Ref:-

Sir,

your absence.

Copy to

Shri lltu Mani Barman,

District & Sessions Judge,

Goalpara.

With reference to the above' I am directed to inform you that your prayer for

casual reave on 06.05,2023along wittr station leave permission from the evening of

04.05.2023 till the morning ir oi'os'zozs has been granted' The Additional District &

Sessions Judge, Goalparu uni 
'n 

his absence' the civil ludge & Assistant Sessions Judge

GoalparaandinhisabsencetheChiefJudicialMagistrate,Goalparaandinhisabsencethein.
chargeChiefJudicialMagistrate,Goalpa'uwouldremaininchargeofyourCourtandofficein

Casual leave with station leave p€rmission'

Letter No. DIG/2080 Dated 29 04 2023'

Memo NO.HC.VU-38/2022l3672lA' dated

Shri SaPtarshi Garg,

It.Registrar (Vigilance),

Gauhati High Court,

Guwahati.

NO. HC.Vrr-38/ 2022/3671/A

J
Dated Guwahati, the ) 14ay,2023

Yours faithfullY,

ctl-
,T. REGISTRAR ruIGILANCE)

oL-d5- 7eL7I

tf. -n"Project Manager, Gauhati High Court'

I


